FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India {Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF NANDLAL KAMAL

KISHORE VYAPAAR PRIVATE LIMITED

S1. No. | PARTICULARS DETAILS
4 Name of corporate debtor Nandlal Kamal Kishore
Vyapaar Private Limited
2. | Date of incorporation of corporate debtor 12/01/2006
3. Authority under which corporate debtor is incorporated / ROC- Kolkata
registered
4. Corporate Identity No. / Limited Liability Identification No.of
Corporate debtor U51109WB2006PTC107
233
5. | Address of the registered office and principal office (if any) of | Registered Office: 1A,
corporate debtor - Akrur Datta Lane,
Kolkata - 700012. West
Bengal ;
6. | Date of closure of Insolvency Resolution Process 10™ August, 2023 i
7. | Liquidation commencement date of corporate debtor 10™ August, 2023
8. | Name and registration number of the insolvency professional Name : Mr. Soumendra
acting as liquidator Podder
Reg No: IBBI/IPA-001/IP-
P00446/2017-18/10789
0. Address and e-mail of the liquidator, as registered with the Address: 1/427 Gariahat
Road (South), 4% Floor
Board ’ ’
Kolkata 700 048.
E-mail ID -
soumenpodder(@hotmail.co
m
10. | Address and e-mail to be used for correspondence with the Address: Sumedha.
liquidator Management Solutions
Private Limited
Geetanjali Apartments,
8B, Middleton Street, Flat
2B
Kolkata - 700071.
E- mail ID :
ip.nkkvpl@gmail.com
11. | Last date for submission of claims 09" September 2023

Notice is hereby given that the National Company Law Tribunal, Kolkata bench has ordered



the commencement of liquidation of the Nandlal Kamal Kishore Vyapaar Private Limited
vide its order dated 10™ August, 2023.

The stakeholders of Nandlal Kamal Kishore Vyapaar Private Limited are hereby called upon
to submit their claims with proof on or before 9" September, 2023 to the liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator:

\) SOUMENDRA PODDER
N Rty INSOLYENCY PROFESSIONAL
REG. NO. IBBI/IPA-001/1P-P00446/2017-18/10789

Soumendra Podder

IBBI Registration No. - IBBI/IPA-001/IP-P00446/2017-18/10789
AFA Valid upto : 09" March’2024

Date : 15™ August’2023
Place: Kolkata.
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FORME AMULYANIDHI (INDIA) LIMITED CHAMPION COMMEHC!AI. COMPANY LIMITED
(Rogu udiz,“‘”c,‘"m":“"“T P CIN : L3631 WB1981PLCO33082 5, New CIT R, Kobata 700073
egulation @ Insolvency an crupicy Board of India i
FOR THE ATTENTION OF THE STAKEHOLDI malt 10 : amulyanidhiggmail com, Phane : i
NANDUAL KAMAL KISHORE YAPAAR PRIVATE LIMITED Exiract of Unaudited Financial Rasults
: o e et forthe Quararencecs 39t A, 2123 R nLece)
¥ Quarter £ |Year Ended|
.| Name of corporate deblar Vyagaar Povats Lilid st rEnds
o 3 [Bale of mcorporation of Corporals | 120172008 No. Paticuters il“i@:tm 31.05.202) 20 5 For the For the Yoar
sebtor Au frod Particulars rter Ended|Quarter Ended|  Ended
Authority under which Corporats | ROG- Ralkata |7 [ Towal Income. | 7 0.06.2073 | 0062022 | G1.03.2023
debior is incorporated | registered 7 [ Nat Profit befors Tax 0T 5 Un-Audited) | (Un-Audiied) | (Audited)
| Cargaraia Wanliy No. | Limiied [ ¢ o7 5 | el Prof (Loss| fa e pered afer 0% 147 T | Fotal meome rom Operaens 52821 | baieme | 2aszer
Uiasily entiication No. of @ [ Equity Share Capaal [Face vae o 2z | Nl Brofitfor the period
iz'd m;'m o e o — T Rs. 100 each) | taoo| 12000 1z000) 17000 (befora Tax, Exceptionaland f 17878 41021 706,66
5 ress regi fice: aind R o Y, SloucDam e, T | Reserves [excung Ravelvabon | 3 | Neet Proit forthe period before Tax
Lk ahastilo b d bkttt sy 1l Resarves ass\‘cmm'isia\anm | (e Excabotl (o Exsrdnry o) 778 ar0z1 70808
3 shael of previoy 1 352 4 | Net Profit for the period after Ta
o v ﬁ:u uﬂ“fo;\;:.llP o Insclvency | 10t Augusl, 2023 2 E’_INFGFS'M ‘n.m: T | : sane Yo S
7. |Limuidation commancement date | 10ih August 2023 |inot annuised) = s
o corporate debior A Bl ooy
& [Name and regisirafion number of | Name : (. Scumendra Prdder oo g6z 0o g1z Wﬂ’"f Income fateer tax] Gt (61.28)
the msdv?ncy;:mfasslmil aciing | Reg N blEa:{D\umalkmhmdmmnems 0.0¢ 002 000 G142 6 | Equty Share Capfal 200 2000
c 25 bquidator JSELIPA QU PO0SIETON BILTEY Fiote: 7 | Easming Per Share (of s 10 each)
| A3 sl e T oo, | Address - 11427 Garis! Rod (South) . X - " iy (for CONtinuING AN sconlinusd Aperatiang)
e Aesn I Canait 1, The aboiss an exiact o the detald fom o Qi Financil Resis fld it he ksl s FEn =g
E-mail ID; soumengodder@halmail com s o % T
0 ciess avd el G Used o | Adeeas: Supseehic Hoesement SO Raguiations, 2018 The full lmat of the Querery Finaival Resuls ay available an the At
espendence with the iquidstor | Brivals Lim Sk Exchings wibeRes . - s o
m Cosnai s »5'@!“%&? 36, Middioton St On befalf of ne Board of Dvectors cosus. On behlf o the Boar of Divectors
= mail 1D - ip rckvpli@grmail com For Amulyanidhi incia) Limited
Q w 11| Last dale for submission of claime | 0%ih Seplember, 2023 Place * Kalk: [Pradp Son) Gaumslngmms
Notice i hereby given thal the National Company Lav Trisunal, Kolkata besch has et ey Placs: #umbai Managing Diroctor & CEO
sl atbl gl bl b Uit st et Dated - 140812023 DI 08391429 Date: 14,0202 DIN- 01186568
Pivate Limitad vide s 01 Galed 100 Augrust, 2025,
c T siakeholdors of Nandial Kamal Kishore Vyapar Privats Limited zro oruly
caliod uposs to submil thei claims with proof on ot bafors 9 Seplerber, 2023 1o tha
@ uioator at tha adross muniianad against fem o 10. SpicedJet Limited
The financial craditars shall submit thesr claims with proof by electanic means onl Y,
All ther craditars may Submit the claime with the praot in parso, by past or by Regd Office : Indira Gandhi Intemational Airgort. Terminal 10, New Delhi 110 037
slelonis means. ) CIN: L51909DL 1984PLO286239 @
Submission of false or misieading praaf of claims. shall atrset penalies E-aliviive | Websita: > com | Telsphone: +01 124 3913939 | Facsimile: 491 124 391 3888
m Name and Signature of liguidator =
. 1 Ii.%"‘"';:s',‘sm T Extract of Audited Standalone and Consolidated Financial Results for the quarter and year ended 31 March 2023 T
= A S e o M 2008
H Pisce: Kolkata Date:: 15t August. 2023 Shandilone: Consolidated
: !‘ ; a Quarter ended Year ended Quarter ended Year ended| Year ended
= Particul:
O c L Audited | Unaudited | Audited | Audited | Audited | Audited |Unaudited| Audited | Audited | Audited
[ GREENCRESTFINANCIALSERVICESLIMITED |
GREENCREST wmg;:g;x?ﬁ 31-Mar-23 | 31-Dec-22 | 31-Mar-22 | 31-Mar-23 | 31-Mar-22 | 31-Mar-23 | 31-Dec-22 | 31-Mar-22 | 31-Mar-23 | 31-Mar-22
> LA "éf"?:i-?w:&“'m"mx;“;_‘“mv Kolata-700013 1 | Total income from sperations 214486 | 231460 | 186570 | ssema4 | 655733 | 214507 | 231688 | 187051 | 887359 | E60354
p— STATEMENT OF RESULTS FOR JUNE 2023 2 | Net Profit/ (Lass) for the period (befars Tax, Excaptionat 1685 1,068.2 @.579.7) | 118.030.2) | (16480.1) | (822 1012 | (4.8504) | (15,329.5) | (16.368:1)
@ o Rs. in Lakhs| and/or Extraordirary hems)
si. PARTICULARS ended a0th | ended3oth| 3istMarch| [ 3 | Net Profit/ (Loss) for the period before tax (after Exceptional 686 10682 | @5797) | (150302) | (1725 | 6221 | 10012 | (48504) | (15295) | (17442.7)
N
lo. June2023 | June2022 | 2023 Tlams)
AT o
7 ST AR 4 | MetProfi f {Loss| for the period afiur tax (afler Exceplional 1686 1.088:2 #5797 | (15.030.2) | (17.2547) | (822 11012 | (4.850.4) | (15.1285) | (17,442.7)
2| Net Proft/ (Loss) fortre period (befors Tax, andiot Extiaordinary tems)
Exceptional andlor Extracrdinary terms 643 | 0620  16770) [5 [ Totas Comprehansiva Income for the peried w074 10883 | [a5914) | (150313 | (r2re0) | (12a0) | 11212 | (@8651) | 15,2300 | (17arny
— 3| Net ot/ (Loss) forthe period before tax [Comprising Projit / (Loss} for the period (after tax) and
(after Exceptional and/or Extraordinary items 15435 96.29 167.79 Other Comprehensive Incoms (after lax)]
{ ] Nt Proft/ (Loss) orthe period affertax 6 | Total Compretiensiva Incoma for the period
(after Exceptional andlor Extraorainary tems 1580 6736| 12556 [Comprising Profit / (Loss) for the period {sfter tax) and
5 Total Comprehensive Income forthe period Gther Camprhensive Income (afier tax)] atinbutable (o -
[Comprising Profit/ (Loss) for the period . R
(aftertax) and Other Comprehensive Income - Owners of the holding company 3 = - 5 E 123.5) 11246 | (48634) | {15428.1) | (17.408.2)
(attertax)] 11550 67.36| 12556 - Non-cantroling interests & = = i E (0.4) (34} (1.7) {1.8) {19}
6 Paic-up Equity Share Capital 365508  365508| 365508 7 | Equity sharo capital BO1BE | 6015 60180 e0188 | emso | eo8s | sowes | soso | sows | soimo
Face Value (Rs) 100 1000 100
7| Cther Equty 161250 | & | Reserves (enciuding Revaluation Reserve) as shavnin the (38,354.5) | (48.302.3) (64.521.6) | (49.418.7)
o 8 Eaming Per Share (before Extra-Ordnary ers)| Audited Balance Sheelof the year ended March 31, 2022
for confinuing and discontinued operations o | Earings Per Share (of Rs.104- sacn) (ot annualized)
()| 2) Basic 003 018 003 =
b) Diluted 003 0.18. 003 &) Basic (Rs) 0.28 127 (7.61) (24,99} (28.69) {0:10) 1.63 (8.08) (25.14) (2801
NOTES™
L , &) Diuted (Rs) .28 177 761 2a99) | 12889 | o0 183 @os) | (@514) | (emon
or Regulatior
of the SEBILOD! 2015. the Notes:
Quarter ended 30th June 2023 is available on the Company website | | Tr the iy bt e N AN T ﬁlad\mMStarkExsnange under Regulation 33 of the
SEBH (Listing Obligations and D 015, The fult format 31 March 2023 are
mitech i 2o For SpiceJat Lirited
Siy Sdi-
Place :Kolkata Sushil Parakh | [ ejace: Surugram, aryana \jay Sing|
Date :August 14,2028 Managing Director | [ (rate: 14 August. 2023 Chairmian and Managing Director
Azelly wesR P faf
o RS SRS S a1 SIMPLEX INFRASTRUCTURES LIMITED
e e VI Bl )
Loncon |y """",‘,,’,‘;m, e ;,;’;‘ el “““'"‘*‘“E‘ Regd. Office : "SIMPLEX HOUSE" 27, Shakespeare Sarani, Kolkata - 700 017
L PHONES : +91 33 2301-1600, FAX :+91 33 2289-1468
ks, IR EIE T — E-mail : simplexkolkata @ simplexinfra.com, Website : www.simplexinfra.com
et o 51 G T et Eivgoay Mrvio g mad Nanogemsslof infmagon Sevarty e (1SR o CIN No. L45209WB1524PLC004969

oot hevoat,

mﬂmg‘nmm.rgg;m’ EXTRACT OF STATEMENT OF STANDALONE AND CONSOLIDATED
b - UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2023

® in Lakhs)
STANDALONE CONSOLIDATED
Quarter | Quarter Quarter Year Quarter Quarter Quarter ear
si. ended |ended 31st| ended |ended 31st| ended |ended 31st| ended |ended 31st
No. Particulars 30th June, | March, | 30th june, | March, |30th june,| March, |30th june,| March,
2023 2023 2022 2023 2023 2023 2022 2023
J.m..h.mwﬁ“’ : ot ; 1 : Ao LAudy : I ¢ .
1.|Total Income from Operations (Net) 31,564 36,935 42,221 | 158,756 39,936 47,882 56,041 | 196,186
2. |Net Prafit / (Loss) for the period (before Tax, Exceptional
and / or Extraordinary items) (23,015) | (23,543) | (20,638) | (86,022) | (22,946) | (23,521) | (17,165) | (82,456)
3. |Net Profit / (Loss) for the period before tax (after Exceptional
M/S. SWATI PROJECTS LIMITED and / or Extraordinary items) | 23,015) | (23,543) | (20,638) | (86,022) | (22,946) | (23,521) | (17,165) | (82,456)
 Roga. Offr A;ﬂi’:&%ﬁ?%ﬂﬁ:m’iim 790007 4. |Net Profit / (Loss) for the period after tax (after Exceptional
19@gmas wﬂwﬂ“w‘mm 102191 830077000 and / or Extraordinary items) (15,064) (9,671) | (13,562) | (50,624) | (15,010) (9,689) | (10,084) | (47,098)
E)mu\crUFu‘ytzeuguufg'gg:i%gggﬁF:SJ:ENGZIALREBULTEFGR 5.|Total Ccmprehenswe Income / (Loss) for the penod {15 ZQU} (11,053) | (11,966) | (48,372) | (1 5,155) | (1 1,130) (8,484) | (44,895)
. cuanerJ Qu:::« :::L‘:‘irf 6. | Paid- up Equity Share Capntal (Face value of ¥ U Per Share) l 147 1,147 1,147 1,147 l 147 1,147 1,147 1,147
L AT I 7.|Reserve (excluding Revaluation Reserve) i 27,476 | i 28,925
[ [Unaudisd] | (Unavated) | hudted) | 8. |Earnings Per Share (EPS) (Face value of ¥ 2/- each)
3 Tow Income from Operalions (Net) | 33,95,183] 667,541 149,315,481 (not annualised)
N o e a) Basic @) (26.36) | (16.92)* | (23.73)* | (88.59) | (26.30)* | (16.95)" | (17.63)* | (82.41)
__Extraordinary items) 5.68.797) 2310.728 b) Diluted () (26.36)* | (16.92)* | (23.73)* (88.59) | (26.30)* | (16,95)* | (17.63)" (82,41)
3 Nel Pmﬁrr(msw(wme period - 1

bafore tax (af coptionai andfor * not annualised

Es rdie itome ) 5.88.797 2310.725| 10655455
2 Nﬁxmﬁﬂm Tor the period Notes :

P | | canan a) The above is an extract of the detailed format of Quarterly / Year ended Financial Results filed with the Stock Exchanges under Regulation 33 and 52 of the
5. Tatal Comprenensive Incame Tor B SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of the Quarterly / Year ended Financial Results are available on the

Yé.ﬁi":ﬁn‘i‘?!ﬁ;"’:”.if’.‘fl“m‘f* websites of the Stock Exchange(s) i.e. www.bseindia.com, www.nseindia.com & www.cse-india.com and the company i.e. www.simplexinfra.com.

Comprehensiva Income (afer taxi] & % E b) For the other items referred in Regulation 52 (4) of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the pertinent disclosures
B ;:;‘:}vviﬁ';‘g:ﬂ;‘g) " ARV S — have been made to the Stock Exchange(s) i.e. BSE Limited, National Stock Exchange of India Limited & The Calcutta Stock Exchange Limited and of the company
7 Resarva faxcliting Revaloaion o e and can be accessed on the www.bseindia.com, www.nseindia.com, www.cse-india.com and www simplexinfra.com respectively.

Reserve) as shawn n the Audited

Balance Sheel of the prievious year = -| 19955002 For SIMPLEX INFRASTRUCTURES LIMITED
& Earing Py Shars (o & 10/ 5. D

inuing ar i

Gpetanana) e Kolkata WHOLETIME DIRECTOR & C.F.O.

e L0 =) s Dated : 14th August, 2023 DIN - 00062827

2. Diluted, 0.06 023 0.85
NOTES:

5 accounts

2 The abave unaudited canscbdated financial fasults Dave been reviewss b te
Audt Commilise and theraaftar spproved and laken on record. by ihe Bosrd of
Directons in theil respective mesting hesd on Augest 54, 2023, These wnaudited
consalgaiedthanilesuts re prepared o acoorfence wh ine

ne Companes Ad 2073 reéd wih cwxomes (indian Accaunting bmmws‘
Ruises, 2015 as 3mendad fom Ume to i
3_Standsions Information

e | Thmee, | Poanifiion
ended Endec.

09ascas | ansmiza | srosson
. i Wnaudied) | (Unaudited) | (Audited)
5 Revenie 2767637 2601 692| 10715447
b Proic befare Tax 550507] 19.08.806] ©6.10.968
. Net Profit for tha period 558507 10.08008| 6418362 =
a0 cesee)

4, Tha results for the quarter enced June 30, 2023, are avadlable on the Company's.
bie af, wwav.swaliprojecis.com and also on the webs le of the CSE Liniled al
‘wwwcse-india. com, Metropotian Stack Exchange of India Limited at, wwmsei.in

= ol Compromendive Incore ei07| woeaie| ediase \\\
:

and BSEL
By Ordar of the Board
sar-
Shrasgopal Daga
Placa  Kolkata Managing Diractor
Date - 14.08.2023 DIN:02587379

financialexpress.com
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3 le o aw4.23] soswie] doawar e = i} T
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) A 11 The above msalls fof the quarter aaded June 90, 2023 have beén
e v PRl reviewed and recomemended by e Audit Commitiee and subsequenty
o |coa s i by the Boend of Diectors at b mesfing heid on August 14
o = B s s ors aan 2023 and the Staliary Audilors of the Company have carmed oul
sy “Limites Aeview’ of the same.

2 The abiove ks an extract of he detaled format of year snded Financis!
Fisults filsd with tha Si0ck Exchangsa undsr FegUiation 53 of the SEB1
(Lizting and Other Disciosure Asguiremeanis) Regulations, 2015 and
SEBI Gircular GIRIGFENFAG62/2016 duted Juty 05, 2016, The full
format of the same are available on Stogk Exchangss Websile i e NSE
(v vk o). & BSE (v esaiacorgy #rd 00 Cmpters
‘wabsite www. sermatextiles. com

For Soma Textlius & industries Ld.

A, K. Somany
Place: Anmadstad Managing Diractor
Date: 14th Augusl, 7023 DI S0024603
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